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MAHARASHTRA POLLUTION CONTROL BOARD
Phone No. 24010437 / 24020781

Visit us at ; httロ: / /mpcb,貰ov.in

mai上｣dwatc章@mpcb, gov｣n

｢濃霧r
-'Yo鵬r Serviぐe王s o町職血yll

Kalptam Point 2nd Hoor,

Sion Matunga Scheme Road

N〇･ 8,量n筒nt ofSion Cercal,

Sion (E),

Mumbai - 400 022.

No･BO〃D(WPC)/CCISCMR-生らIlる〇 0 00 G Date: 3C)/ 1¥ /2023

To,

Mls･ Aur租ng握b租d Holiday Resort (Jubilee Park),

84,H.No.2十4& S.No.83/1

q'Iot No. 3), Warje,
T分量. H租ve看i, Dis章. Pu血e.

Sub: - Show Cause notice for refusal of Consent to Establish

Re角- Your application氏〉r consent t○ Operate vide UAN No. MPCB-CON灘NT-0000171400.

章

WHEREAS, you have applied節ー｢ grant of consent to Establish under Section 25 of the Water

(Prevention and Co血ol ofpollutio皿) Act, 1974;皿der Section 21 of the Air (Prevention紬d Contro量of

Pollution) Act, 1981 and Hazardous & Other Wastes (M & T M) Rules 2016.

AND WHEREAS, a鮎r scⅢtiny of your applic誼on it is decided to issue show cause for re珊sal

of consent fbr fb量量owing non-comp量iances-

1 i PP has st如ed constructio皿activity without obtaining CtoE fbm the MPG Board since

2012

2･ PP has not obtained Environmental Clearance as per revised s蘭ctioned dtd.

18/06/2012.

3･ PP has not subm誼ed revised量OD/Sa皿ction餌BUA of45906･56 Sq･ M能餌which

巴C application is subm抽ed.

4･ The water budget & capita量investment mentioned in application is mismatched with

app賞ication submi筒edめr EC.

5･ Pp has not provided owcめr Biodegradable waste treatment.

6･ Pp has not submi鵬d penal charges Rs･ 3,28,274/-.

7･ PP has皿ot submi鵬d CGWA NOC for gro皿d water extraction.

NOW TⅡE随FORE, you are hereby directed to show cause as to why your application fbr grant of

consent to establish shou宣d皿ot be re血sed皿de｢ the provisions of Water (Prevention & Control of

Pollution) Act, 1974 and Air (Prevention & Contro量of Pollution) Act, 1981 And Hazardous & Other

Wastes (M & T M) Rules, 2016.

You are血ereby called upon to submit your reply within a period seve調days舟om the receipt of

this communication,細萱ing which, Board have n○ ○ptio血than to re請se yo田Consent as mentioned

above and to initiate appropriate lega重action Ⅲder th叩｢ovision of the Water (Prevention & Contro量of

Po皿tion) Act, 1974 and Air (Prevention & Co血ol of Pollution) Act, 1981 against you, which may

please be noted.

Q〆譲れ
(D｢･ J･ B､ Sangewar)

Joint Director,

Water pollution Con廿ol

Copy for necessary action to-

Sub-Regional 0飾cer, P皿e-I- He is directed to ensure曲SCN to be sewed to the indus叫
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M/s Aurangabad Holiday Resort ( Jubilee Park)/CE/UAN No.MPCB-CONSENT-0000171400/Indus-Id.208938
(04-10-2024 04:06:48 pm) /QMS.PO6_F01/00 Page 1 of 2

MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 24010706/24010437
Fax:
24044532/4024068/4023516
Website: http://mpcb.gov.in
Email: jdwater@mpcb.gov.in

Kalpataru Point, 2nd, 3rd
and 4th floor, Opp. Cine
Planet Cinema, Near Sion
Circle, Sion (E),
Mumbai-400022

No. BO/MPCB/JD (WPC)/Refusal/UAN
No.0000171400/CE/2410000475

Date: 04/10/2024

To,
M/s Aurangabad Holiday Resort ( Jubilee Park)
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3) ,Warje
Haveli,Pune-Pune Your Service is Our Duty

Sub: Refusal  of  Consent  to  Establish  under  Section  27  of  the  Water
(Prevention & Control of Pollution) Act, 1974 and Section 21 (4) of
the Air (Prevention & Control of Pollution) Act, 1981.

Ref: 1. Your application for grant of Consent to Establish (UAN No. MPCB-
CONSENT-0000171400)

2. Show Cause Notice for Refusal dtd.30/11/2023.

     WHEREAS,  this  office is  in  receipt  of  your  application for  grant  of  Consent  to Establish
under section 25 of the Water (Prevention of Control of Pollution) Act, 1974 & under section
21  of  the  Air  (Prevention  &  Control  of  Pollution)  Act,  1981  and  Authorization  under
Hazardous & Other Wastes (Management & Transboundry Movement) Rules, 2016.

     AND WHEREAS, you have applied for Environmental Clearance under violation category
for total plot area of 17200 Sq. Mtrs and total built up area of 45906.56 Sq. Mtrs & till date
not obtained the same.

     AND WHEREAS, Board office has issued Show Cause Notice vide reference (2) above in
which asked to submit  Environmental  Clearance copy,  approved sanction plan for  BUA
45906.56 Sq. Mtrs for which EC application is submitted & provision of OWC.

     AND  WHEREAS,  you  have  failed  to  submit  the  reply  to  the  letter  even  sufficient  &
reasonable opportunity given for the submission of same and in the absence of the desired
information, the Board is unable to take decision about grant of consent.
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M/s Aurangabad Holiday Resort ( Jubilee Park)/CE/UAN No.MPCB-CONSENT-0000171400/Indus-Id.208938
(04-10-2024 04:06:48 pm) /QMS.PO6_F01/00 Page 2 of 2

     In view of above, your application for grant of Consent to Establish is hereby refused
under Section 27 of the Water (Prevention & Control of Pollution) Act, 1974 and Section 21
(4) of the Air (Prevention & Control of Pollution) Act, 1981 for the above non-compliances. If
you are aggrieved by this order, you may prefer an appeal as per provision in the Water
(P&CP) Act 1974 & the Air (P&CP) Act 1981 within 30 day’s time from the date of receipt of
this letter.

 Copy to:

 

1. Regional Officer, MPCB-Pune- for information, please. He is directed to issue stop
work Direction to the PP after one month with intimation to competent planning
Authority & report to HQ.

2. Sub Regional Officer, MPCB-Pune I- for information. You shall communicate to the
applicant and Initiate Legal Action against HCE including Proposal to Impose ECC
through Legal Module.
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Photograph of M/s. Aurangabad Holiday Resort (Jubilee Park) 
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3), 

Warje, Tal- Haveli, Dist- Pune. 
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Photograph of M/s. Aurangabad Holiday Resort (Jubilee Park) 
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3), 

Warje, Tal- Haveli, Dist- Pune. 
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Photograph of M/s. Aurangabad Holiday Resort (Jubilee Park) 
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3), 

Warje, Tal- Haveli, Dist- Pune. 

 

286



Photograph of M/s. Aurangabad Holiday Resort (Jubilee Park) 
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3), 

Warje, Tal- Haveli, Dist- Pune. 
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Photograph of M/s. Aurangabad Holiday Resort (Jubilee Park) 
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3), 

Warje, Tal- Haveli, Dist- Pune. 
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Photograph of M/s. Aurangabad Holiday Resort (Jubilee Park) 
84, H. No. 2 + 4 & S. No. 83/1 (Plot No. 3), 

Warje, Tal- Haveli, Dist- Pune. 

 

 

289


